
BEFORE THE NATIONf\L GREEN TRIBUNAL, PRINCIPAL 
BENCJi AT NEW DELHI 

REVIEW APPLJCATION NO. 7 OF 2024 

(Arising out of order dateq 21.10.2022 passed by this 
Hon 'ble Tribunal in OA N. 7 48 of 2022) 

IN THE MATTER OF: In Re: News Item Published in The 
Newspaper "The Hindu" D~ted 02.10.2022 titled "Over 
6,000 Trees Illegally Cut for Tiger Safari Project in Corbett 
Reserve, says FSI Report". 

INpEX 
S.NO. PARTICULARS PAGE NO. 

1. Three Member Joint Committee .l- 3& 
Report. 

Place: New Delhi , 
Dated:b-.07.2024 

Filed by:- . ~ 

Sushanta Kumar Pattnaik 
Review Applicant 

Through 

¥ 
(Mukesh Kumar) 

Advocate for Review Applicant 
70, Sudershan Apartment 
I.P.Extension, ~atparganj 

New Delhi-110092 
Mob:8800424215 

Email: mkchauhanlawyer@yahoo.com 
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